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Delhi Legislative Assembly Secretariat:Delhi
Bulletin(Part-II)

(General information relating to Legislative & other matters)
Tuesday, 16® September, 2008 / 25, 1930(Saka)

No. 280

DETENTION AND RELEASE OF MEMBERS

The following message addressed to the Hon’ble Speaker, Delhi
Vidhan Sabha, Delhi, was received from DCP, North Distt., Delhi

"I have the honour to inform you that Hon’ble Members of Delhi Legislative
Assembly Dr. Jagdish Mukhi, Sh. Vijay Jolly, Sh. Sahab Singh Chauhan, Sh.
O. P. Babber, Sh. Mohan Singh Bisht, Sh. Mange Ram Garg, Sh. Moti Lal
Sodi, Sh. Puran Chand Yogi and Sh. Kulwant Rana were detained UJs 65 of
Delhi Police Act on 10/09/2008 at 1.00 P.M.

All the above said MLAs were released at 1.10 P.M. on the
same day.
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